
 

 

 
 
 

 
 
 
 

Honourable Shri Justice Ashok Pitambar Bhangale 
 

B.A.,(Hons) LL.M. 
 

2008 
 
Justice Ashok Pitambar Bhangale, B.A. (Hons.), LL.M. : Born on 19th 

September 1953.  He was enrolled as an Advocate on September 14, 

1977.   He practiced for 12 years n District and Sessions Courts at 

Jalgaon in Civil and Criminal matters.  He served as Special Judge 

Maharashtra from June 9, 1999 to May 4, 2006 dealing with the Control 

of Organized Crime At, 1999 and the Prevention of Terrorism Act, 2002.  

He was worked as Principal Judge, City & Sessions Court, Bombay.  He 

also served as part time lecturer in Mercantile and Industrial Law at M. 

J. College, Jalgaon.  He was appointed as an Additional Judge of the 

Bombay High Court on April 16, 2008  

 
 
 
 
 
 
 
 
 
Source from book Judges of the S.C. and  the H.C. Edn. 2009,  Pub. Ministry of Law and Justice.  


